
Explanation on behalf of CPCB regarding delay in filing the committee
report Original Application No.67 l2O22l "Ram Dass Vs. State of

Rajasthan & Ors."

In compliance of Hon'ble NGT order dated 17.3.2O23 in OA 67 of 2022,
Central Pollution Control Board submits that the following actions have been
taken:

Chronolory of events:

Date Action taken Enclosures
20.3.2023 CPCB, Regional Directorate,

Bhopal initiated the process for
constituting the Committee wittr
the approval of competent
authority

Copy of the e-file noting is
at Aanexure-I

28.O3.2023
to
3t.o3.2023

Various correspondence were
made with the Expert Members of
NIT-Jaipur, NEERI, Delhi &
Nagpur, CPCB, Regional
Directorate, Chandigarh & Head
Office and Rajasthan State
Pollution Control Board (RSPCB)
for the nomination of officials.

Copy of communications
enclosed as Annexure-Il

03.o4.2023 Nomination received form MNIT,
Jaipur and
NEERI, Nagpur

Copy enclosed
Annexure-III.

AS

06.o4.2023 CPCB nominated
Sh. Sunil Kr. Meena &
Sh. Vinay Prabhakar, CPCB,
Delhi after ttre approval of
Competent authority

Copy enclosed
Annexure-fV.

AS

77.04.2023 Nomination received from
Rajasthan State Pollution Control
Board

Copy enclosed
Annexure-V.

as

14.o4.2023 Committee Offrce Order issued by
CPCB with the ToR

Copy enclosed
Aanexure-VI.

24.4.2023 As per the CPCB letter the another
committee member was identify in
place of Sh Vinay Prabhakar, who
was approved as special Invitee.

Copy enclosed
Alnexure-VII.

 S

24.O4.2023 The in-Principal approval was
provided by Dr Neeraj Jain, CBRI
as to join committee as an expert.

The revised office order regarding
constitution of Expert Committee
was issued

Copy enclosed
Annexure-VI[.

AS

1

AS



26.O4.2023 The committee held its lst meeting
and discussed & planned on

- Brick kiln survey
- CAAQMS data
- Study of IIT Kanpur on the

impact of Brick kilns on Air
Quality in NCR region

- Earlier studies on brick
kilns carried out in Dholpur,
Srigalganagar of Rajasthan
state

Copy enclosed
Anrrexure-IX.

its

17.5.2023 The committee held its 2"d meeting
and discussed on the field survey
outcome, dispersion modelling,
Soil sampling & pending
information's related to Air Quality
data, brick kiL: survey & others

Copy enclosed
Annexure-X.

AS

9.6.2023 CPCB vide its letter dated 9th June
2023 seek the suggestions from
the representatives of different
brick kiln associations of Sikar,
Alwar, Bikaner, Sriganganagar,
Bharatpur, Jaipur of Rajasthan
state. Suggestions were sought on
the use of PNG or any alternative
fuel, difficulties in conversion of
kilns from FCBTK to Zig-zag
technoiory, use of ash in brick
manufacturing and operation of
kilns for fixed durations.

Copy enclosed
Annexure-XI

9th to 10rh
June 2023

To study the impact of brick kilns
operation on loss/degradation of
top soil, total 16 soil samples were
collected from O3 districts viz.
Sriganganagar, Churu & Ajmer
from agricultural land & mined
out area to assess the soil quality
for total 10 parameters viz. pH,
EC, Organic Carbon, N, P, K, Fe,
Mn, Zn & Cu.

The samples were sent to ICAR-
Indian Institute of Soil Science,

Copy enclosed
Annexure-XII

AS

2

The representation received from 5
associations representatives of
Bharatpur, Jaipur, Sriganganagar
districts received lastly on
3.7.2023

AS



Bhopal on 79.6.2023 for required
analysis. The report is pending.

4.7.2023 The month-wise air quality data of
10 CAAQMS stations installed by
RSPCB were received

Copy enclosed
Annexure-XIII

as

5.7.2023 The pending GPS location of brick
kiln survey were received from
RSPCB

Copy enclosed
Annexure-XfV

AS

\'1' 1
2.o >7

Kumar Meenal
Scientist-D

CPCB, Bhopal
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Note # 43

30/07/2023 10:34 AM
SUNIL XUMAR MEENA

( DIVISIONAL HEAD (LAW))
Note # 44

l,at/s n d lnenr$, ii nml, hr1tL,lticlt tsh,tmn c (rfl,ricl kihls rr.tirtiti({ nnv be oitblc. lt I [,r: ol,ctt lo
CPCB tLt rtotttinnte in-ll,:ost or otht Ep1erts. I/rt, CI']CB nny nlso erplore oinbtlitlt ry' PNG ns

r,t|tlflc h:nt of.Lril fi d otht:r bt'st frictices in tt'nns of .fittl ttsttl, nt otlrcr plact's. It toill b( olltn tu tlrc
btick kiltts (ntlnersltssocintiotrs to sio. an1 other srrgs.sri(rrs or nlfunnth,es for .onsidffation bv
CPCI) in spirit of collahoratiotr tllitlt 0 uica, to fttd i sLllution. Tlrt, CPCB nny co stihttr ttn erlL'rt
Connrittce uithitt threc zoa:ks tdrich nmy giot' its rel,ort ruitltitt six torcks thtrerfte r." ( at page 1.i14 )

Irurther, " Tlrc Comnittet re_ftftc,l ohor:e , $t inclulla itr the rqtort the notth tuisr dntn o.l'

S/AQMS toith n:slttrt to PI\4 conentrntion lbr tlrc ycnr 202'1-2022, distritt tpisc ruith rtgard lo PM
2.5 nnd PM -10 in atlditiotr to llv report on i) hn1tact of brick kihrs opcration on loss/dtgrnrlation of
toy soil, ii) stttdy itrztohting Cnrrying Atpncihl Assc,ssrrrr:rrl o.f hrick kiltts utith ntltLpnte slnnlies i
trntts of nrunher of bick kilns and drys .for ruhich nonitoring bc conducted, iii) Ettnluntiott ttf tln,

lertormnnct ofhick kilns ngrinst tht bnckgrouttd cottcr:rrtratirtn nul cnmJing capncity of thr aren nul
il) lttlitltt on Brick Kiltrs operntiorr on nntbient nir itr cnttgori=Ll dilfernt dishicts ol Stntu ol'
Rninsthan. " ( at page 145)

Rt port of tht'CPCB on thc, al.rovc anall,sis nra1, Lrr' file tl lt,forc thc ncxt date of hearing

l'he next date of hearilrg in the matter is 02.05.2023

20 /o3/2O23 2159 PM
HITESH KHICHI

(LEGAL ASSISTANT)
Note # 45

J

Subrnittetl for information, pIcast,

In compliance of the Hon'ble NGT order dated 17.3.2023, expert members were
contacted to accept the request to extend their support in expert member in the
committee.

Experts of NEERI Nagpur/Delhi, NIT laipur, CPCB RD Chandigarh and CBRI were
contacted. Out of them only expert from NEERI, CBRI confirmed.



As the matter is related to Brick Kilns, their operation viability on PNG, carrying
capacity, impact on top soil etc. And as IPC-V division has earlier executed
similar works in other NGT matters.

Put up for forwarding to competent authority for nomination of officer of IPC-V in
compliance of the NGT order please.

Page; 14

SUNIL KUMAR MEENA
( DrvrsroNAL HEAO (LAW))

Note # 46
Please refer note#44 &45

the matter of Ram Das Vs S e of Rajasthan & Ors.( kindly see Daoe no.140-
146. oara 9). CPCB has to constitute the 5 member expeft committee with in 3
weeks and submit the report with in 6 weeks time. RD Bhopal has also sent
request letters to NEERI , NIT laipur, CBRI Delhi and RSPCB Jaipur for
nominating concern officials for this committee and confirmation received only
from NEERI & CBRI. Therefore, MS may kindly nominate one official from IPC-V
division who is looking after the brick kilns.

P JAGAN
(REGIONAL DIRECTOR (BHOPAL))

Note # 47

3l/O3/2O23 6t5a PM
PRASHANT GARGAVA

(MEMBER SECRETARY)
Note # 48

SANJAY XUMAR GUPTA
(DrvrsroNAL HEAD (rPC-V) )

Note # 49

Page:15

?-

Considering the expertise & knowledge available at IPC-V division, one member
from division is required in this committee.

sOlO' / 2023 4:53 PM

Please discuss.

03/O412O23 11:24 AM

order dated

1

Kindly nominate one official from IPC-V division as a member of the committee
for compliance of Hon'ble NGT order dated 17.03.2023 in OA No.67l2023(CZ) in

With reference to the Note # 46 ,

17 .03.2023 in OA No. 6712O23(CZ)
it is submitted
has



(i) CPCB to "constitute a Committee of five experts to suggest ways and means, if any, by
which sustenance of brick kilns activities may be viable. lt will be open to CPCB to
nominate in-house or other Experts.

(ii) CPCB may also explore viability of PNG as replacement of coal and other best practices
in terms of fuel used, at other places. lt will be open to the brick kilns owners/associations to
give any other suggestions or allernatives for consideralion by CPCB in spirit of collaboration
with a view to find a solutron.

(iii) CPCB may constitute an expert Committee within 03 weeks which may give its report
within 06 weeks thereafter."

ln compliance of the aforesaid order of Hon'ble NGT (CZ), it is submitted that RD, Bhopal
has already been sought nomination from NEERI, NIT Jaipur, CBRI and RSPCB.

Submitted for kind consideralion and approval, please

G. RAMBABU
(scrENTrsT-D (rPc-rv))

Note # 50
. Note # 44 , 45 and 49 may kindly be seen.

SAN.'AY KUMAR GUPTA
( DIVISIONA L HEAD (IPC-V))

Page:16

PRASHANT GARGAVA
(MEMBER SECRETARY)

Note # 51

3

Further, it is submitted that Shri Sunil Kumar Meena, Scientist-D, has been nominated
member from RD, Bhopal as a member of the Committee. As per the request of RD.
Bhopal's letter dated 30.03.2023 to nominate a suitable Omcial from HQ, placed at Paoe #
147 , Sh. Vinay Kumar, Scientist-C may be nominated, please.

ln compliance of Hon'ble NGT order dated '1 7 03 2023 in the matter OA No.
6712O23(CZ) ( Ram Das Vs State of Rajasthan & Ors). Shrr Suneel Kumar
I\,4eena. Sc D from RD (Bhopal) has been nominated as member of the
Committee As desared by RD ( Bhopal), Sh Vinay Prabhakar, Sc C may join
the Committee as special invitee to assist the Committee in the matter.

Submitted for perusal and approval. please.

OSI04/2023 3126 PM

OS/O4/2O23 6134 PM
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Note # 52
For n/a, please.

06/04/2023 1l:34 AM

Note # 54

23/04/2023 gt23 PM

SANJAY KUMAR GUPTA
( DIVISIONAL HEAD (IPC.V))

P JAGAN
(REGIONAL DIRECTOR (BHOPAL))

Paget 17

SUNIL KUMAR MEENA
(scrENTrsT-D (TECH))

HITESH KHICHI
(LEGAL ASSISTANT)

4

Note # 53
for finalizing the committee, pls

06lO4l2O23 2t16 PNI

Subnritted for irrformation, please.

tO / os I 2o2l 2ts7 Pl4

Note # 55
-l lte Nlinutr:s of Mt,ctins hclcl r.'irhralll' on 26.{.2021 in conrpli.rnce ol tlot.t'blt. NGI olrlt'r
Jatecl 17.3.2023 in O.A. 67 of 2023 (C/.) is Pl;6p,1 fronr ITa.or., rro. I.63-165



7117123. 3:55 PM

Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

From : Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Re: Request to extend your guidance as expeft
member in NGT matter related to Bick Kilns

To : Sanjeev Goyal <sk_goyal@neeri.res.in>

Respected Sir,

Tue, Mar 28,2023 11:15 PM

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 oI 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan.

Para 5, 6, I & 10 of this order are related to direction. Similar types of directions were
also given in previous matters too where CPCB, Delhi has carried out detailed reporting
and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. ln this regard, I had a discussion with Regional Director,
Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to request your
good self to extend support as one of the committee members.

As earlier too in various matters technical guidance was provided by you to CPCB,
Bhopal office too and that resulted in quality reports. I request you to please accept the
request to be one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as
committee members.

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order daled 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns

special mention to Rajasthan. ln this regard, as discussed a few days back on this matter, I would like

to please extend your technical guidance, please.

https://email.govin/h/printmessage?id=C:21 053&tz=Asiai Kolkata&xim= I 5 3,

Email

fioon<*-z - Q-

From: "Sunil Kr Meena" <sunil.cpcb@gov.in>

To: "Sanjeev Goyal" <sk_goyal@neeri.res.in>

Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>

Sent: Tuesday, March 28, 2023 '1'1 :03:39 PM
Subject: Request to extend your guidance as expert member in NGT matter related to
Bick Kilns



Para 5, 6, I & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. ln this regard, I had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

From : Sunil Kr Meena <sunil.cpcb@gov.in> Tue, Mar 28,2023 11:03 PM

Subject: "|. /r1 attachment

To!
Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. In this regard, as discussed a few days back on this matter, lwould like
to please extend your technical guidance, please.

Para 5, 6, 9 & l 0 of this order are related to direction. Similar types of d irections were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. ln this regard, I had a discussion with Regional Director, Bhopal & also with sh S K Gupta,

https://email. gov.in/h/prinlmessage?id=C:21 053&tr=Asia/Kotkata&xim=1

6.
4r

7117123.3:55 PM Email

As earlier too in various matters technical guidance was provided by you to CPCB, Bhopal office too

and that resulted in quality reports. I request you to please accept the request to be
one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as committee members.



7117123. 3:55 PM Email

DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in various matters technical guidance was provided by you to CPCB, Bhopal office too

and that resulted in quality reports. I request you to please accept the request to be
one of the members.

Secondly, members from NIT Jaipur, CPCB, and RSPCB shall be engaged as committee members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

L7.3.2023
383 KB

https://email.gov.in/h/printmessage?id=C:21053&tz=Asia/Kolkata&xim=1 v' 5t



Email

Email Sunil Kr Meena

Re: MOST IMPORTANT: Technical Guidance required in NGT matter

From :Narender Sharma <narendersharma.cpcb@gov.ln> Wed, Mar 29,2023 0B:18 AM

Subject : Re: MOST IMPORTANT: Technical Guidance
required in NGT matter

To : Sunil Kr Meena <sunil.cpcb@gov.in>

Cc : Pentani Jagan <cpcb.bhopal@gov.in>, S.K. Gupta
<skg.cpcb@nic.in>, gurnam
< gurnamsingh.cpcb@nlc.in >

Sir,

With reference to then trailing email, it is submitted that undersigned is looking after
J&K, Himachal Pradesh, Ladakh area and remains most of the time in the filed in
connection with various NGT matters and VIP reference. Therefore, pafticipating as
one of the members for a matter related to Rajasthan may not be feasible
and fruitful.

IPC-V has been looking after such matters for the last three years addressing the
orders of Hon'ble NGT and Hon'ble Supreme Court in the similar matters, without my
involvement. Further, various committees have been constituted by IPC-V during last 3
years to address this issue and therefore references of such experts capable to do
justice with the assignment in the interest of CPCB are available with IPC-V.

However, as discussed, I'll always remain available to support you
technically in this matter as and when required, despite not being part of
Committee, as is being done in other matters, as per directions of the
Competent Authority.

Thanks and regards

Narender

From: "Sunil Kr [/eena" <sunil.cpcb@gov.in>
To: "Narender Sharma" <narendersharma.cpcb@nic. in>
Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>, "S.K. Gupta" <skg.cpcb@nic.in>
Sent: Tuesday, March 28,2023 10:58:18 PM
Subject: MOST IMPORTANT: Technical Guidance required in NGT matter

Respected Sir,

https J/email.gov.in/h/printmessage?id=C:21 057&tz=Asia/Kolkata&xim=1
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7h7123.3:56 PM Ema,l

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 o't 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan. ln this regard, as discussed a
few days back on this matter, I would like to please extend your technical guidance,
please.

Para 5, 6, I & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

I request you to please provide guidance as to how to proceed in this matter & what is already
available with CPCB that doesn't require repetition.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. In this regard, I had a discussion with Regional Directo1 Bhopal & also with DH, IPC-V too.
And it was suggested to request your good self to extend support as one of the committee members.

In this regard, I request you to please accept the request to be one ofthe
members.

Secondly, members from NIT laipur, NEERI Delhi, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
Madhya Pradesh

7ra4
AZddl63

AmritMahotsav

G2@

From

Subject

To

Cc

: Sunil Kr Meena <sunil.cpcb@gov.in>

: MOST IMPORTANT: Technical Guidance required in
NGT matter

: Narender Sharma <narendersharma.cpcb@nic.in>

: Pentani Jagan <cpcb.bhopal@gov.in>, S.K. Gupta
<skg.cpcb@nic.in>

Tue, Mar 28,2023 10:58 PM

l,'1 attachment

Respected Sir,

https://email.gov-in/h/printmessage?id=C:21057&lz=Asia/Kolkata&xim=1
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7t17/23.3 56 PM

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan. ln this regard, as discussed a
few days back on this matter, I would like to please extend your technical guidance,
please.

Para 5, 6, I & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

I request you to please provide guidance as to how to proceed in this matter & what is already
available with CPCB that doesn't require repetition.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage expefts from
outside. In this regard, I had a discussion with Regional Director, Bhopal & also with DH/ IPC-V too.
And it was suggested to request your good self to extend support as one of the committee members.
In this regard, I request you to please accept the request to be one ofthe
members.

Secondly, members from NIT Jaipur, NEERI Delhi, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
Madhya Pradesh

- 17.3.2023
383 KB

https J/email.gov.in/h/printmessage?id=C:2 1 057&tz=Asia/Kolkata&xim= 1
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7117t23,3.40 PM Email

Email

Request to be expeft member in NGT matter related to Brick Kilns

From :Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Request to be expeft member in NGT matter
related to Brick Kilns

To:
Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Sunil Kr Meena

Wed, Mar 29,2023 04:37 PNI

,jrr,1 attachment

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17 .3.2023 in O.A. 67 of 2022 in the matter of
Ram Das Vs State of Rajasthan directed CPCB to submit a report on issues relaled to Brick kilns
special mention to Rajasthan.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. ln this regard, I had a discussion with Regional Direclor, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guidance

as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the reguest to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board

https://email.gov.in/h/printmessage?id=C:21051&12=Asia/Kolkata&xim= 1 Jl



7t17t23.3 40 PM Ernar

Regional Directorate, Bhopal
MadhyaPradesh

- L7.3.2023 order.pdf
383 KB

From:ffinf\,
Subject : Re: Request to be expert member in NGT matter

related to Brick Kilns

To : Sunil Kr Meena <sunil.cpcb@gov.in>

Wed, Mar 29,2023 02:35 PM

I am not in a good health and hence cannot accept your offer. Dr. Sumit Khandelwal of
our department has done good work in this area and I suggest his name as a probable
replacement. His email address is as follows:
Sumit Khandelwal <skhandelwal.ce@mnit.ac.in>
Thanks

On Tue, Mar 28, 2023 at 11:15 PM Sunil Kr Meena <sunil.cplL@-gov.in> wrote:
Respected Sir,

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions
were also given in previous matters too where CPCB, Delhi has carried out detailed
reporting and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. In this regard, I had a discussion with Regional
Director, Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to
request your good self to extend support as one of the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your
presence & guidance as a committee member helped a lot to bring quality report
before Hon'ble Tribunal. I request you to please accept the request to be one of the
members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as
committee members.

From: "Sunil Kr Meena" <sunil.cpeL@gov.in>
To: "abgupta ce" <abgupta.eq@x0nlt.aejn >

https://email.gov.in/h/printmessage?id=C:21 051 &E=Asia/Kolkata&xim:1

12.

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of
2022in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a

report on issues related to Brick kllns special mention to Rajasthan.

2t



7117123.3:40 PM Email

Cc: "Pentani Jagan" <epcb.bhopal@gov.in >

Sent: Tuesday, March 28,2023 11:06:59 PM

Subject: Request to be expert member in NGT matter related to Brick Kilns

Hon'ble National Green Tribunal (CZ) vide its order daled 17.3.2023 in O.A. 67 of 2O22 in the matter
of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick
kilns special mention to Rajasthan. ln this regard, as discussed a few days back on this matter, I

would like to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the
same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts
from outside. ln lhis regard, I had a discussion with Regional Director, Bhopal & also with Sh S K
Gupta, DH, IPC-V too. And it was suggested to request your good self to extend support as one of
the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence &

guidance as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I
request you to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

A. B. Gupta,
Professor, Department of Civil Engineering,
MNIT Jaipur 302017
B-10, Staff Colony, MNIT Jaipur

3,https://email-govin/h/printmessage?id=C:2'1051&tz=Asia/Kolkata&xim=1
JA

Respected Sir,
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Phone : 0 14 1-27 t3259 (O); 27 13 159 ( R), 94 14463066

From : Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Re: Request to be expert member in NGT matter
related to Brick Kilns

To : abgupta ce <abgupta.ce@mnit.ac.in>

Respected Sir,

Tue, Mar 28,2023 11:15 PM

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 ol 2022
in the matter of Ram Dass Vs State of Rajasthan directed CPCB to submit a report on
issues related to Brick kilns special mention to Rajasthan.

Para 5, 6, I & 10 of this order are related to direction. Similar types of directions were
also given in previous matters too where CPCB, Delhi has carried out detailed reporting
and submitted the same.

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or
engage experts from outside. ln this regard, I had a discussion with Regional Director,
Bhopal & also with Sh S K Gupta, DH, IPC-V too. And it was suggested to request your
good self to extend support as one of the committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your
presence & guidance as a committee member helped a lot to bring quality report before
Hon'ble Tribunal. I request you to please accept the request to be one of the members.

From: "Sunil Kr [t4eena" <sunil.cpcb@gov.in>

To: "abgupta ce" <abgupta.ce@mnit.ac.in>
Cc: "Pentani Jagan" <cpcb.bhopal@gov.in>

Sent: Tuesday, March 28, 2023 '11:06:59 PM
Subject: Request to be expert member in NGT matter related to Brick Kilns

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17.3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. ln this regard, as discussed a few days back on this matter, I would like
to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same.

httpsr/email.gov.irvh/printmessage?id=C:21051&tz=Asia./Kolkata&xim='l

JA,

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as
committee members.

4t
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Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. ln this regard, I had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guldance

as a committee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the request to be one of the members,

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

From : Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Request to be expert member in NGT matter
related to Brick Kilns

To : abgupta ce <abgupta.ce@mnit.ac.in>

Cc : Pentani Jagan <cpcb.bhopal@gov.in>

Tue, Mar 28,2023 11:06 PM

,,.:,1 attachment

Respected Sir,

Hon'ble National Green Tribunal (CZ) vide its order dated 17 .3.2023 in O.A. 67 of 2022 in the matter of
Ram Dass Vs State of Rajasthan directed CPCB to submit a report on issues related to Brick kilns
special mention to Rajasthan. ln this regard, as discussed a few days back on this matter, I would like
to please extend your technical guidance, please.

Para 5, 6, 9 & 10 of this order are related to direction. Similar types of directions were also given in
previous matters too where CPCB, Delhi has carried out detailed reporting and submitted the same

https://email.gov-in/h/printmessage?id=Cr2'1051&tz=Asia/Kolkata&xim= 1
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Regards

Hon'ble NGT also directed CPCB to constitute 05 in-house expert committees or engage experts from
outside. ln this regard, I had a discussion with Regional Director, Bhopal & also with Sh S K Gupta,
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DH, IPC-V too. And it was suggested to request your good self to extend support as one of the
committee members.

As earlier too in the NGT matter related to the brick kilns of Sriganganagar, your presence & guidance

as a commiltee member helped a lot to bring quality report before Hon'ble Tribunal. I request you
to please accept the request to be one of the members.

Secondly, members from NEERI Delhi, CPCB, and RSPCB shall be engaged as committee
members.

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- L7.3.2023
383 KB

https://email.gov.in/h/printmessage?id=C:21051&lz=Asia/Kolkata&xim=1
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Email

Nomination of Officer in NGT OA 67 of 2O22 reg.

From :Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Nomination of Officer in NGT OA 67 of 2022 reg.

To : Mem ber Secretary < member-secreta ry@rpcb. nic. i n >

Cc : rpcb muid <rpcb.muid@gmail.com>

c+qq,

n. 9617007250
sdqnfd{6 5.4.2023

Sunil Kr Meena

Fri, Mar 31, 2023 03:52 PM

.r 2 attachments

NGT MATTER

6l

oqqt qr+frq \tr. d. d. arir E{ro 17.s3.2623 6J fdqqifr-d rr*q il qrka .rntqr or sr+dm rri or op of rqfr €d, I r r

frqqifr-d rr{q fr qr+q cr. d. a. trm rfi rnasr }, 156 }rfrq s6qur fr.iaq dd gnr \'6 dq sqdq fr+F{ qftft-?+,l

Tdr fu3T "qril-e r fus fu fl{ 1rrrg{ ,- urildq il$q qHffi dRrH qqgr, tt"rs.nl. {rf,r r(sur ftizur +g aen Ardq nffu
Fqrnr EtC & {" tri e Eqq ftfrqil a !.frEfDdi} sq i cntud tuqr r;i sq$ft t r

s'h.frqd{tswrd', ooeqr6}q{qr++q\rr.il A o1 +ntsTsEFqqh'ilfiQ-qrqraTB Ir6iqo1 e{rrnfrgr-q|t2E{
zoz: ol aq B r

sffi Ery .lTtrIEsR BqnF 6T{ Wl ori b qsn qfrilfi qrqTm V{iTi +t Fq-d frlq Rifr 02.0s.2023 } $ cT{+q
\r{.qt.el. s' qcer q-<d 6-a{ FFI r

{s
fiise o1 .rfiorqqct66 +lurslr

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

- MS, RSPCB.pdf
2MB

- L7.3.2023 ramdass.pdf
383 KB
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M
Amrit Mahotsav

From :Sunil Kr Meena <sunil.cpcb@gov.in>

Subject : Nomination in NGT matter related to brick kilns

To

Cc : skhandelwal ce <skhandelwal.ce@mnit.ac.in>

Prof. N. P. Padhy
Direclor. MNIT Jaipur

rdEq,

liwSot rp6n qq y.fq fu;6 olqs+r

Regards

Sunil Kumar lV'leena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
lVadhyaPradesh

Fri, Mar 31, 2023 04:00 PM

,2 attachments

NGT MATTER

Fqq qr+q \r{ d. d. gm Eqi-fi 17 .o3 zo23 oi frqqifr-a nowr i qfoa .yrtq a rr+dro{ 6{i a-l 6T +t rqfr sf,fl t I r

frqqifr-d q-m-{ur fr qr++q \rr. d. d. gm sm qrtqr } ilf,d irdq r<euT frriaur a}d gm \to' f{ qe$q ffiw sfrft or
larfuqsrirt tfrefufifiilq{, ulildqrTeqqHffidein qqg{, rrreffr-{rsrtr(qqftrieq+da?nai{qrflur
Ed-clr Eld b {z lr-i } ftls' ffii an qfrBf}rii& Fq A nrE-d fuqr qcr Bqg-ft t r

ffifrpa{uwla, ooqqr6&.$qrrftq\r{ d 4.ft1 3{ra{rsrar:'-vufr'ilc<d-wq-a1f, lqowolqFnfrSTdr{zc-{
2023 rFT drt dt

tffi g\r 3tTarEsR wt< 6rd W 6-G & qsrd qfra-fi r'TT{ C-{-dr€ o1 Fqa ft'fu H6 oz.os.zoz3 e g{ qtr{q
qt.ql.a. (F' grtQl [ftfd 6€r ETrIr I

f+d - sunil.cDcb@oov.in)
;4 r or?Fa6-iTfEd 6r

61
{ssesl

- MNITjaipur.pdf
2MB

- 17 .3.2023 ramdass.pdf
383 KB

httpsJ/email.gov.in/h/printmessage?id=C:212'1'1&tz=Asia/Kolkala&xim=1 3,
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Amrit Mahotsav

G2@

From :Sunil Kr Meena <sunil.cpcb@gov.in>

Subject l Nomination in NGT matter related to brick kilns

To ; director@mnit.ac.in

Cc : skhandelwal ce <skhandelwal.ce@mnit.ac.in>

Prof. N. P. Padhy
Director. MNIT Jaipur

q+fl,

's'

Iirg$ol r16n 6q qrrq +d;6 olqs}.r

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

qqqrqm+q\r{ddgmE-qi6rz.or.zozralfdqq'rfu-arotqiqko'{rtsr613ffd-fi-{6-Ganouofrqft€dntrr
frqqifu-d rflq i qrfrq \rr. fr. d. grfl sm qrtcr + iltd adq rflur fuirnr *d gm \16 qtq se$q Nql strft 6r

r fuqr qr{r e r frv fu 'ft0 aFrgt , qTildq tr8q !Hft+1 €R{n sqg{, {rqern- trw q-(sor frii7ur Etg aqr ffiq r{qur
Fqrq mg e €z trd & Bsq ffit 61 efrFfid & sq i srft-d tuqr 

"1qr 
sqg-n t r

efrft .raq & swia, 06 eerc & gd cTT{q cq. fr. d. o1 entv q1sq qhilfi rl-qr qr+ B 1 q5qur o1 ofiflm STdri z q{
zozr ol aq B t

effi g\r itTtcTEqrr sqtF 6rd Wi 6r+ & qsra qfta-{r 3rFrfi {rdr{ el Fs-d frD ffio oz.os.zozr }. {d crr-{q
\rl.ql.a. iF {qH q-<a 6t=Ir 6Irn I

o1I

Fri, Mar 31, 2023 04:00 PM

2 attachments

NGT MATTER

5.4.2023 drF 6r {s1T{SI

- MNITjaipur.pdf
2MB

- 17.3.2023 ramdass.pdf
383 KB
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7 117 /23, 3:52 PM Email

Emai! Sunil Kr Meena

Re: Nomination in NGT matter related to brick kilns

From : hod ce <hod.ce@mnit.ac.in> Mon, Apr 03,2023 10:24 AM

Subject : Re: Nomination in NGT matter related to brick kilns

To :dean rnc <dean.rnc@mnit.ac.in>, Sunil Kr Meena
<sunil.cpcb@gov.in>

Dear Sir

.fi'ttO<7<tr:,..2 - i

Prof Sudhir Kumar
Professor HAG, Environmental Engineering,
MNIT Jaipur, JLN Marg,
Jaipur-302017
Ph: 94 1424 1804, 9 549 654212
Email: mnit.ac.in

With Resards

Mahender Choudhary,
Professor & Head,
Department of Ciuil Engineering.
Malauiya Nattonal Institute of Technology Jaipur
Alt. mail : m a h e nder@ m n it. a c. i n

On Sat, Apr 1,2023 at 1:00PM Dean R&C <dean.rnc@mnit.ac.in> wrote:
Dear Sir

Please see the trailing mail.
Please nominate a suitable faculty member.

Gunwant

Forwarded message
From : Director MNIT <director@mnit.ac.in>

https://email.gov.in/h/printmessage?id=C:212'11&tz=Asia/Kolkata&xim='1 44.
1t

Prof. Sudhir Kumar has been nominated as Environment Expert from Civil Depaftment,
MNIT Jaipuf to the above committee. Prof A B Gupta has many committed
engagements, and he has shown his inability to spare time for this committee. The
contact details of Prof. Sudhir Kumar are as follows.



7117123. 3:52 PM

otfrrsQ+1 rld;I oI q?III

Regards

Sunil Kumar Meena, Scientist-D
Central Pollution Control Board
Regional Directorate, Bhopal
MadhyaPradesh

https://email.gov.in/h/printmessage?id=C:21211&tz=Asia/Kolkata&xim=1

21.

Emarl

Date: Sat, 1 Apr 2023, 11:38
Subject: Fwd: Nomination in NGT matter related to brick kilns
To: Dean R&C <dean.rnc@mnit,ac.in>
Cc: Registrar mnit < registrar@mn it.ac. in >, Director Office <di rector-
office@mnit.ac.in>

Take appropriate action and update.

Forwarded message
From: Sunil Kr Meena < ni oov. tn >

Date: Frl, 31 Mar 2023,19'.45
Subject: Nomination in NGT matter related to brick kilns
To: <director@mnit.ac.in>
Cc: <skhandelwal.ce@mnit.ac.in>

Prof. N. P. Padhy
Director, MNIT Jaipur

c-dtdq,

,9, n.9617007250

NGT MATTER
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q€ zoz: al aq tr

(r{.d}.a. fi sce{ trqd 6a{r Etr[ r

nl
dffios,azoz azF

n

6tv(€I
+1qr sbr

2t

qqq qr+fiq \rr ,fi. E. cRI RT i-6 r z.o:.zoz: +l frqqift-d r+rq i qrRa +nNr ot or+frot ori or oE 61 (qfr tid; A

x Eqqifua trorur tt qr+frq \rr d. fl am cm rnhr }. il{d ardqq(qq fuirur +d grtr qr rfa €-(dq fr'Ss-d shfr
or rroa fuqr qnr I r ft-s td +fi illqr . qmdq trflq ffiffi {iRrr qqql, ,reni {rw raru f+iaq fr€ aqr irfrq
r<qur ftrdur qld b €z rrd $ frsq frffi +l qfrBfH b Fq i qnfud fu.qi qrrT sqTft t r "



7h7123.4:27 PM Emarl

Email

From : prateek dwivedi <p.dwivedi@neeri.res.in>

Subject : Regarding the nomination of a member from CSIR-
NEERI for NGT OA No.6712022 (CZ) "Ram Dass
Vs. State of Rajasthan & Ors."

To : cpcb bhopal <cpcb.bhopal@gmail.com>

Cc :Sunil Kr Meena <sunil.cpcb@gov.in>, KV George
< kv_george@neeri. res.in >, DIRECTOR NEERI
<director@neeri.res.in>

Regarding the nomination of a member from CSIR-NEERI for NGT OA No.
67 12022 (CZ) "Ram Dass Vs. State of Rajasthan & Ors,"

Mon, Apr 03,2023 06:04 PM

ra,1 attachment

Dear Sir,

Greetings from CSIR-NEERl, Nagpur

I am directed to forward the letter from Dr. Atul N. Vaidya, Director, NEERI regarding the
nomination of a member from CSIR-NEERI for NGT OA No.6712022 (CZ) "Ram Dass
Vs. State of Rajasthan & Ors."

Please find the attachment

Thanks & Regards
Prateek Dhar Dwivedi
Technical Officer
Director's Secretariat

CSIR-National Environmental Engineering Research lnstitute
Nagpur - 440020
Mob.: +91-9599755794
Ph.: +91 7122249885, Ext. No.: 686

- Nomination Letter from Director, CSIR-NEERI.pdf
57 KB

https://email.gov.in/h/printmessage?id=C:-21222&tz=Asia/Kolkata&xim=1

46.
11

Sunil Kr Meena



flCSIR-National Environmentat Engineering Research lnstitute
(ffi+o nqr dlzitF'ro orgsqn qRs< / Councit of Scientific & tndusrriat Research)

(ffi6 at adtfiat eqfia,? hqnt lrqa $ ffrffr qta< qnq swl,-{ * ardtr gq! rL?,lr)
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NEERI
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Dr. Atrl N. Vsidy.
Director
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Note # 43

30lOL/2023 10134 AM
SUNIL KUMAR MEENA

(DIVISIONAL HEAD (LAW))
Note # 44

Kindli, refer order dated "17.03.2023 ( page 140-l*6 ) ,in tlle instant matter wherein th€
Hon'ble Trihunal has directed the CItB lo " cotrstitute i Confititlce of frttL ex1rerts to srrggcst
unrls atd nrcnns, ifnny, brltohich sustamtrct ofbrick kilns rctiuitirs nny ba z,ithlL'. It tL,ill he ofLy to
CPCB ,o noltitnte in-lausa or otlrr Erpcrts. Tltt CI'jCB ttrrry also erplore ?ial.'tlihl t' PNG as

rl'plnco otof coil atrd tttlrcr btst ltrnctices in tcnnso[ttrtl tt*'tl, nt otlrcr pltcts- lt iL,ill lte opctt to llrc
brick kiltts otlners/ossocitttiorts to Si.,r' ntnl other srtggr'slions or nltt'nnlittes Ibr considtrntiott bll
CPCIl in spiit of collahoratiott .tlith i itieu, ti finLl i sohttio,l. I7r CPCB flny rcnstitutr tn1 (rl1.rl
Cotn titta( u'ithin threa uetks zrltitlt nmy gior its reporl zrrrflrirr sir zrreclrs tlurctftcr." ( at page l4.l )

Further, " The Comnittet refcrreil ahtroe lrl,ttst ittcludc i,t the rrfort the ruorrtlt ttix Llnta oJ

,SA,4QMS witll rtsp(t to PM conccntrntion lor tha ycnr 2021-2022, district ntise 'ltitl rt4ard ttt PM
2.5 nnd PM 10 in aLldition to tle rcpott otr i) huyncl ol'Itrick kilns opamtiotl on loss/dcgrnilatiotr ol'
top soil, ii) struly inttolaitrg Carnling Capncity Assassnrtnt o_f brick kilns utith atlequnte stmples tn
tents of nunrher of bick kiltls mi darls.for tL,lticlt tuonitLtittg bt cortducted, iii) Et)nluntio of tlk'

ferfornnrce ofbick kilns rglittst tht, bdckground corlcL,ntratiott nnLl ca'rllils cfipncity of tfu aren nud
iu) lnfnct on Brick Kilns operatiotr t)fi itttbienl nir in mttgorizL,d different dishicts of Stntc of
Rninsllutu. " ( at pasc 145)

Ilt'I-rort of thc CPCB rxr the abovc, analvsis nrat,h. liictl h'frrre the next date oI hcaring

'l lrt'nt'rt datt.of lrcaring ir the matter is 02.05.202-1

Submitted for information, f.'lease

HITESH KHICHI
(LEGAL ASSISTANT)

Note # 45

In compliance of the Hon'ble NGT order dated 17.3.2023, expert members were
contacted to accept the request to extend their support in expert member in the
committee.

Experts of NEERI Nagpur/Delhi, NIT Jaipur, CPCB RD Chandigarh and CBRI were
Lontacted. Out of them only expert from NEERI. CBRI confirmed.

28-

2O/O3/2O23 2159 ?M



As the matter is related to Brick Kilns, their operation viability on PNG, carrying
capacity, impact on top soil etc. And as IPC-V division has earlier executed
similar works in other NGT matters.

Considering the expertise & knowledge available at IPC-V division, one member
from division is required in this committee.

Put up for forwarding to competent authority for nomination of officer of IPC-V in
compliance of the NGT order please.

Page; 14

30 / oz / 2023 4't53 Pt4
SUNIL l<UMAR MEENA

( DIVISIONAL HEAD (LAW))

Kindly nominate one official from IPC-V division as a member of the committee
for compliance of Hon'ble NGT order dated 17.03.2023 in OA No.67 /2O23(CZ) in
the matter of Ram Das Vs State of Rajasthan & Ors.( kindly see paqe no.140-
146. para 9). CPCB has to constitute the 5 member expert committee with in 3
weeks and submit the report with in 6 weeks time. RD Bhopal has also sent
request letters to NEERI , NiT Jaipur, CBRI Delhi and RSPCB Jaipur for
nominating concern officials for this committee and confirmation received only
from NEERI & CBRI. Therefore, MS may kindly nominate one official from IPC-V
division who is looking after the brick kilns.

3olo3/2o23 6t49 PM
P .IAGAN

(REGIONAL DIRECTOR (BHOPAL))
Note # 47

3t I 03 I 2023 6|53 PM

Note # 48

Please discuss,

Oll04l2023 11:24 AM

Note # 49

PRASHANT GARGAVA
(MEMBER SECRETARY)

SANJAY KUMAR GUPTA
(DrvrsroNAL HEAD (IPC-V) )

Page:15

1Ot

With reference to the Note # 46 , it is submitted that Hon'ble NGT (CZ) vide order dated
17.03.2023 in OA No. 6712023(CZ) has directed the following:

Note # 46
Please refer note#44 &45 .



(i) CPCB to "constilute a Committee of flve experts to suggest ways and means, if any, by
which sustenance of brick kilns activities may be viable. lt will be open to CPCB to
nominate in-house or other Experts.

(ii) CPCB may also explore viability of PNG as replacemenl of coal and other best practices
in terms of fuel used, at other places. lt will be open to the brick kilns owners/associations to
give any other suggeslions or alternatives for consideration by CPCB in spirit of collaboration
with a view to find a solution.

(iii) CPCB may constttute an expert Committee within 03 weeks which may give its report
within 06 weeks thereafter."

ln compliance of the aforesaid order of Hon'ble NGT (CZ), it is submitted that RD, Bhopal
has already been sought nomination from NEERI, NIT Jaipur, CBRI and RSPCB.

Further,
from RD. Bh asamember of themember

Bhopal's
opal

letter dated 30.03.2023 to nominate a suitable
147 , Sh. Vinay Kunur, Scientist-C may be nomanated, please.

Submitted for kind consideration and approval, please.

OSlO4l7O23 2159 Pl,l

Note # 50
. Note # 44 , 45 and 49 may kindly be seen

HQ.
of RD,
Paqe #

G. RAMBABU
(SCIENTIST-D (IPC.IV))

6712O23(CZ) ( Ram Das Vs State of Rajasthan & Ors).

omm rnay kar, Sc C may Jorn
the Committee as special invitee to assist the Committee in the matter.

Submitted for perusal and approval.please

Pagei 16

O5/O4/2023 3t26 PM
SANJAY (UMAR GUPTA

(DMSIONAL HEAD (IPC-V))
Note # 51

05/04/2023 6|34 PM
PRASHANT GARGAVA

(MEMBER SECRETARY)

3o-

As

ln compliance of Hon'ble NGT order dated 17.03.2023 in the matter OA No.
I

AS member of



Note # 52
For n/a,please.

06/O412023 11:34 AM

Note # 53
for finalizing the committee, pls

06/A4/2023 2tt6 PM

Note # 54

23 / 04 / 2023 a.Z3 PM

Sul.rmitted f or inf ornrahorr, please.

LO / 05 / 2023 2157 PM

SANJAY KUMAR GUPTA
(DrvlsloNAL HEAD (rPC-V) )

P JAGAN
(REGIONAL DIRECTOR (BHOPAL) )

Page:17

SUNIL KUMAR MEENA
(scr ENTTST-D (TECH))

HITESH KHICHI
(LEGAL ASSISTANT)

Note # 55
The Ntnrrtes of Meeting held virtuallv on 26.4.2023 in compliancc of Hon'blc NCT ordc'r
clated .17.3.2023 in O.A. 67 of ?0?3 (CZ) is placed fronr p4gq no. l!!]1[.

31



ffnq" L".L'9. th! LI
RAJASTHAN STATE POLLUTIOIV CONTROL BOARD

4, Institutional Area, Jhalana Doongri, Jaipur.
Phonc : 0l.ll- 27I680.1, 27l6tlI1 c-mail : mcrnber-secrel (drpcb,nic.in

I I clplint \o. : 01'11-2716{i77

No. r.. I 0 (452) RpCB/LegarNGr/2022 l14l'/ | Date ty'+/tztz
Chicl Sc icntific Officer

JaipLrr

Sub: - llon'ble National Grccn Tribunal ordcr dated 17.03.2023 in Original Application no

6712022 Ramdas Vs State of Rajasthan & Otlrers-

llct- llegional Director. CPCB. Bhopal lcttcr dated 30.03.2023.

S ir.

With rel'erence to abovc subjcct rnattcr, ir is to inlbrm thar the Hon'ble NG1'by ordcr
datccl I7.03.2023 dirccted as [bllox:-
"9. Accordinglg, we direct CPCB to constidtte a Comnittee of fiue expefts
to suggest utags and rnea.ns, if ang, bg ruhich sustenance of brick kilns
dctiuities mag be aidble, It ruill be open to CPCB to nomindte in-house or
other Experts. The CPCB mag also explore uiabilitg o;f PNG as
replacement of coal and other best practices in tefins of Jttel used, at
other places. It tuill be open to the brick kilns ouners/assoctations to
give any other suggestions or alternatives for consideration bg CPCB in
spirit of collaboration uith a uieut to find a solution. The CPCB mag
constil^rl.te an expert Committee within three ueeks uhich mag giae its
reporl uithin si-x. ueeks thereafter. Further report rnag be furnished. in
the matter before the next ddte bg e-mail at ngtczbbho-mp@'goa.in
preferabty in the fonn of searchable PDF/ OCR Support PDF and. not in
the fonn of Imdge PDF."

lior compliance of l-lon'ble NGT order dated 17.01.2023,
membcr of the Committee on behalf of RSPCB. 'l'he Hon'ble N
cncloscd herewith for ready rcflcrence.

l,nclosr'ci-As above

as

ls

Email-

Yours sincerely,

tt'
(B?fraveen)

Member Secretary6 fC-

Copl' to krllowing lbr inlbrmation and n*cssarl acliorr:-
l. iLegional Director, CPCB, ilhopal. li-5. Arcra Colonl'. Ilhopal-462016,

cDcb.bhoDaliasmail.com
l. (ilC (MUID). Rajasthan Stats Pollution ('onrrol lloard. Jaipur

*r
Memb91;Serrttdry olC

3<

Email/Soeed-Post

)i!n State Pollution Control Board.
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AO<rXrAt{_ -

d"1qF{tsnfrq(qq), *qrii
Rrglonrl Dlr.ctor.t (C.ntr.l), Bhopat

ffiq9.q6urFrdasr#
Contral Pollutlon Control Board

(qctd{ur, ql qc q6il3 qnn-& drrfiq, $n <rdrr)
(Mlnilry ot Envr.onfireot, Forast! a Clinuto Cha.Ea

C{vcmrllont of lndia)clEIt
RD /BPt-/()A67 _2o22lcz) / 2o2:t-24 I 07 I )al

6ubjcct: Constiturion of Os-member committee in con'rpliance of Hon'bie NGT trrdcr
daLed 17.3.2023 in O.A, No. b7 ot 2O2) (CZl; Rarn Dass Vs State of kajaslhan &
Ors; - reg.

The Honblc NGT (CZ) vide its order dated 17.3.2023, in the mattcr of O.A. No. 67 of
202'2 lczli Ram l)ass Vs Statc of Rajasthan & Ors, directed under Para 9 & lO as:

'a. Acrordiqlg. u,e direcl (lrcB to crnstrtute a aomrnittee of Jiuee4rcns to suggt,st
ungs ond means, if arty, bV txhichsust"natrce of brick h-ilns actirities ma11 be
dable. ll uill beopert b CrcB b naminate in-houso or other E^?"fis. The<-l\''B
rnag also explore viabilittl of PN(i tts replacement of coctkrnd oltter ltesl pt' cti(es
in lerm-s of fliel used, at otler ploces-lt uill lrc opea k thc Dncl\- lrhs
orrrnerVq-ssocialio ns to qiwtenll othcr suqqeslions or eltenotiues lbr
consi.l"rotion bgCICB tn spirit of <'ollaborution u,tth o vieu, to _find o solulion. T]re
(]H:ll tou consrrlule on expen (:atnmittee uithin thft,eweeks which mag gux: its
repotl uithin srr- ra,eek-s thercafer.Further reporl molt be, funtistrcd in tl:n,. notter
beforc llrc nertdate by e-mail al ngtd,bbhDmp@:gott,ln preferoblg in the fomt
ofseon:lutble PDL-i (X)R Suppotl PDIr and not in the fomr ollmage PDI'."

ln compliance of the abovc, a 5 members comnlttcc conrprising ol the lbllowing
mcmbers is hereb)' constitutcd:

L I)r K V Gmrge, Chief S(:ientist & tlead, Arc division, NEI.;Rl, Nagpur
2. Prof Sudhir Kumar, HAG, Environmental Engg, MNIT. .raipur
3. Sh Sunil Kumar Meena. Sc-D. CrcB, Regional l)irecroratr. Bhopal - lYodd

OlEccr
4. Sh ViDav t'rabhakar, Sc-C, Il-L*-lV, Cl{B, New Delhi
5. Sh Vikram Singh Parihar, Chief Scicntific Ofticer, RSrcB, Jaipur

Tcrmr of Rcfotcacc (TORI of the Comnlttcc:
l. Srroqe.s, u|aus orul meons, if on4, ht1 which sr/-sterianae of bnck l'iln-s octi,,,itie-s

mog be uiable&explore tiabilitg oJ' PNG os repla.em"nt ol coal and othpr best
pmctr'ces i,t tems of fuel uspdot ollvr places.

2. Receire s)ggestiots.fmm the hrick f,ilns ou.,nersla.s.sociotiorE.
3. I}ppa.r! rcporl on lrclow by including the monlh uise doto of SAAQMS tuith respect

to PM con.'cntmtion for the qeor 2O21 -2022, di.slnc, r/,ise uith regard to PM} ! ( ld
t'M t o:

ii)
lmpact of briak kilns operction on loss/ rlegrodotion oJ topsoil,
Studu inuoloing ('<trrying C'apocitgassessm ent of bick f,-ilns u,ilh o<lequote
sdrnples in lemrs ol'rurmber of bnck kilns anri do11s Jor whiclt uronitoringl lrc
conduded,

f*q f{tvrrrq (qra) }<tq y{qq t+i"ut +g 'cfttd trcr'cqiqol cftsq {-s, qt{ 6fdtn, q}qre .rozoto t q.r t

*-rFr : 0755-27i s987, t6q{Iqs 2 25385. 27753E6. Wobs s wrrrw.cpcb.nic. in. E'mail cpcb'bhopal@grnarl com

H.# Omc.

T€r {011) 4310m30. F8r

Paovosh thawan. Ea6t At 
'r^ 

Nagar, Dalhi - 110 032

O11.223619l,8, 22!07078, 22307079. woBito vrt!'cpcb'nrc'rn

::.

tl



tI

i r,)

Etoluotion oJ tle p"4omance ol bick kilns ogainst tl@ backgrcund
con<untmtion orul c<trryirtg capa<ity o-f tlte areo ond.
Impact on Bn:ck Kilns operotiotl or ombieti oir in categorized d{fcrcnt
di$n:.fs .rrsrote o f lloio st ha t1.'

4. 'l hc commitlcc shall finahrd' the rrpofl \r'rthin the sripulated tirne lia
J,

To

{Sunil MecDa)
Sc-D & N(x lal ()fficcr

l. Committee members: for the complionce of the I lon'bk' NAT onler, please

Copy tol

l. MS, RSrcB, Raiasthan
2. AD & DH, lrc-v, CPCE|, Delhi
3. DH-l,aw, CPCB, Delhi

lor kind infomrulion, please

Z<

(surit KuDar Meea.l
Nodal ()lllccr
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UITISTRY OF ENVIROIIMENf. FOREST A CLIIilATE CHANGE GOVr, OF I}JDIA

cM-i 3o1 2t3tzo23-rpc-rv-Ho-cpc e-Ho t{ 98 Dated 24042023

To

The Regional Director
Regional Directorate (Central).
Central Pollution Control Board,
Parrvesh Bhawan,
Paryavaran Parisar,
E-5, Arera Colony,
Bhopal- 462016 (M P )

[Kind attention: Shrr Sunil Kumar Meena, Sc 'D', CPCB, Bhopal]

Sub: Constitution of s-member committee in compliance of Hon'ble NGT order
dated 17.03.2023 in O.A. No.67 ol 2022 (CZ); Ram Dass Vs State of Rajasthan
& Ors. - reg.

Sir,

Please refer to the office order dated 18.04 2023 on the aforesard subject, wherein,
Shri Vinay Prabhakar, Sc 'C', IPC-IV Division, CPCB, Delhi is mentioned as the member
of the Committee ty. CPCB had nominated Shri Vinay
Pr (a copy of note-sheet is attached for ready
refe rence

Kindly modify the aforesaid office order accordingly

Encl.: As above

Director & Divisional Head (lPC-lV & V)

s7
tt9ry

'qffi rlqq'T{ sr-$i rrn, kffil-noo32
Parivesh Bhawan, EastAryun Nagar, Delhi-110032

K9F{/Iel : 43102030, 22305792, +fiTf*c,4lvebsite : www.cpcb.nic.in
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Central Pollution Control Board

(qqi"qr!r. q.l qd qqqrg 'fcd'ir dT''g-q rrrtl F{aTr )

(Minrslry of Ennronmenl. ForeSta S Cl''i3te Charge
Govemhenl Of tna,,al

i#.:a \tz7 *c

GPGB
File No.: RD/BPL/OA67-2o22lczl/2023-24/o\ - | L Date:2.1.04.2023

EubJect:Constitution of 0s-member committee in compliance of Hon'ble NGT
order dated 17.03.2023in O.A. No. 67 of 2O22 (CZ): Ram Dass Vs
State of Rajasthan & Ors - reg.

The Hon'ble NGT (CZ) vide its order dated 17.03.2023, in the matter of O.A.
No. 67 of 2022 (CZI: Ram Dass Vs State of Rajasthan & Ors, directed under
Para 9 as:

"9. Acordinglg, ue direct CrcB b @nstitute a committee of fiL,e a(Wfts to
suggesl uags and means, if ang, by uhich sltstenance of brick kilns activities
mag be viable, lt tttill be open to CrcB tu nominate in-house or other Exryrts.
The CrcB may also explorc viabiliv of PNG as replaement of coal and. otler
best practies in tems of fuel used, at other places. h tuill be open to tle bick
kilns owners/ associatrons to giue ang othEr suggestiott-s or oltematiues for
consideration by CKB in spiit of allabomtion with a uieu to firtd a solutron.
The CrcB mag @nstitute an expeft Committee within three Ltaeks u,hich mall
gitE its repofi tuithin six ueeks thereafier. F.\trther rcpoft mag be fumished in
tfe maller belore the next date bg e-mail at rtcltczlobho-mttiqou.yl preferably
ir the form of searchable PDF/ OCR S].tppori PDF and not in the folm of lrnage
PDF,"

ln compliance of the above. a 5 members* committee compnsing of the
follou ing members ie herebl' constituted:

l. Dr K V George. Chief Scientist & Head, APC Division, NEERI. Nagpur
2. Prof Sudhir Kumar, HAG, Environfirental Engg, MNIT, Jaipur
3. Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee
4. Sh Sunil Kumar lvleena, Sc-D, CPCB, Regional Directorate, Bhopal-

lodrl OIIlcer
5. Sh Vikram Singh Parihar, Chief Scientific Olficer, RSPCB, Jaipur

*Sh Vinal' Prabhakar, Sc-C, lrc-IV, CPCB, Neu' Delhi -shall ertend hrs
support as Special invitee

Tcrmr of Rcfcroocc (TCrRl of thc CorlsrlttGG:
l. Suggest *a,vs and means, if an1', by u,hich sustenance of brick kilns

activities ma), be viable & explore viabilitl of PNG as replacement of coal
and other best practices in terms of fuel used at other places.

2. Receive suggestions from the brick kilns o\r'ners/associations.
3. Prepare report on belos' b.v including the month rise data of SAAOMS

nith respect to PM concentration for the l ear 2021-2022, district $'ise
$lth regard to PM.r. and PMrc:

A*qf{t{iT-dq(crr)+*qlr$qEdTu#'qfuvqq"'qqiq{qqfrn''i-s,3lkitlr+n,rtqreqe:ctr
fffiq$ : 2775385. 2775386. uy'ebsite . www.cpcb.nrc rn E-.narl . cpcb.bhopal@gov.in

Hotd OI6c. : Parivosh Bhawan, Etst Adun Nagar Delh ' 110 032

T"i (011) i13102030, F8x 01 1-2230.i940, 22307078 Wets{e wwwcpcb.nic,n

3c-
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i) Impact ofbnck kilns operation on loss/ degradation of top-soil,
ii) Studv involving Carrl ing Capacin Assessment of brick kilns with

adequate samples in terms of number of brick kilns and da1's for
$ hich monitoring be conducted,

iii) Evaluation of the performance of brick kilns against the background
concentration and carlving capacit). of the area and

iv) lmpact on Brick Kilns operation on ambient air in categorized
different districts of State of Rajasthan."

.1. The committee shall finalise the report rvithin the stipulated time frame.

6l>tt-*\
(P. .regent

Reglonal Dlrector
To,

The Committee Members: for the compliance of the Hon'ble NGT order, please.

Copy to:

l. MS, RSPCB, Rqyasthan I
2. Scientist-F & DH, IPC-V, CPCB, Delhi I for kind information, please
3. DH-t-aw, CPCB, Delhi )

6l r "-tReglonal Dlrector

s7.
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ffi meeting held on 26.4.2o2s in
compliance of Hon'ble NGT O.A. 67 of 2o23 lCZl otdet dated. 17.3.20.23

In compliance of Hon'lcle NGT order dated 17.3.2O23 in O.A. 67 of 2O23 tn
the matter of Ram Dass Vs State of Rajasthan & Ors, Central Pollution
Control Board, constituted a 5 member committee and the lst meeting of the
committee held virtually ffi13. Following committee members were
present during the meeting:

l Dr K V George, Chief Scientist & Head, APC Division, NEERI, Nagpur
2. Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur
3. Sh Sunil Kumar Meena, Sc-D, CPCB, RD, Bhopal- Nodal Ollicer
4. Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee
5. Sh Vikram Singh Parihar, Chief Scientific OIIicer, RSPCB, Jaipur
Sh Vinay Prabhakar, Sc-C, IPCJV, CPCB, New Delhi joined the committee
as special invitee.

Nodal ofllcer, Sh Meena welcomed all the members and provided a brief
introduction about this matter along with other matters related to brick
kilns operation viz. O.A. 3l of 2027 (Brick kilns of Dholpur district), O.A.
262 of 2O2O (brick kilns of Sriganganagar districts) etc. Further point-wise
preliminary discussion held on availability of tle PNG & other fuel,
conversion of kilns from FCBTK to Zig Zag, available ambient air quality
network in Rajasthan etc.

Dr George, Chief Scientist, NEERI suggested that dispersion modelling is
one of the tool which can be suitably used to assess the area under impact
& the ground level concentration. He also emphasised to have physical
meeting with brick owners/association after receiving their submission in
writing to understand the freld issues and their concern. He also explained
the importance of Weather research & Forecasting model in deriving
importalt information for assessment of carrying capacity etc.

Prof Sudhir Kumar, MNIT suggested to take 7O-2Oo/o samples of brick kilns
for carrSzing capacity assessment; as being practised in socia.l surveys &
others. Further, he emphasised on the importance of source apportionment
studies, to identifo the contribution of specific pollution source. Monitoring
plays a vital & important role in such assessment too.

Dr. Neeraj Jain, Principal Scientist, CBRI discussed on the type of brick
kilns and applicable norms. He discussed on stack monitoring procedures
and drawbacks of conical chimney in calculating the emission load. He also
added that emission load of approx. l OOO kg/ day from brick kilns
determined in earlier studies is not correct. He further pointed out that in
earlier studies for calculation of carrying capacity to determine the number

Page 1 of 3
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of brick kilns which may be allowed for operation in a particular month in a
particular district, it was assumed that the entire load on CAAQMS is due to
brick kilns only ignoring the emissions from other sources.

Sh Vikram Parihar, CSO, RSPCB informed that carryring capacity study was
recently awarded by brick kiln owner/association to National Institute of
Technologz, Jaipur for studying the brick kilns and carrying capacity. It was
also informed that a study on brick kilns operational in NCR has also
completed.

Sh Vinay Prabhakar, Sc-C, CPCB, Delhi informed that earlier in one of the
NGT matter, the impact of brick kilns on soil degradation was studied and a
study on brick kiln is also completed by IIT Kanpur too.

After the detailed discussion following information were sought from the
concern for bringing them in discussion and planning ofthe field visit etc.:

Information required from RSPCB
i. Name of the districts of Rajasthan having brick kilns in clusters
ii. Name & address (Mobile & email ID) of the brick kiln

associations of the districts where brick kilns are in clusters
iii. Name & contact details (communication address, GPS location,

mobile no. & email ID) of the highly pollution industries situated
in these districts where CAAQMS is installed

iv. Details of CAAQMS (GPS location, installation month year, data
availability started since etc.) installed in these districts by
RSPCB & other agency

v. Study report of NCR region w.r.t. brick kilns.
vi. Detailed survey report of brick kilns (in excel format) covering

following:
1 . Name of the owner
2. Name of the Brick Kiln
3. Address
4. Tehsil
5. District
6. Mobile No.
7. E mail
8. GPS location (latitude & longitude) in Degree Decimal
9. Commissioning Year
lO. Present Operation Start Date
I 1. Cons€nted Quantity (thousand/day)
I 2. Actual Quartity (thousand/day)
1 3 . 'Iype {FCBTK / Zig Zag/ othersl
14. Operational as Zig Zag since (DD-MM-YYYY)
15. Brick Kiln Size in meter (L x W x H)
16- Number of Labours
17. Distance from Main Road (in meter)
18. CTO Valid upto
19. Mine Area (in Hectare)
20. Mine Dept permission validity

I
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21 . Capacity of Mine (T/Annum) - Granted
22. Capacity of Mine (T/Annum) - Actual
23. Water Source
24. Quantity of daily water use (litres)
25. Days of operation in a year
26. Operational months name
27. Stack Height
28. Height of Porthole from Miyana
29. Platform provided (Yes/ No)
30. Fuel used (Tudi/ Sarso/Gobar/coa.l/other)
31. Daily Fuel Consumption
32. No. Of firing Mouth
33. Interval of Firing (Minutes)
34. Brick Weight (in Kgs) - WET
35. Brick Weight (in Kgs) - DRY

(Actioa by: RSPCB by 5.5.2O23 for S.No. i to v; & by lO-5.2023 for S.No. vi)

2. Information required from CPCB:
i. Study report on impact on soil by brick kilns
ii. Study report of IIT Kanpur on brick kiln

(Actiou by: Sh Vinay Prabhakar, Sc-C by 2.5.2023)

Committee report submitted in NGT in O.A. 262 /2O2O & O.A.
31/2021 related to brick kiins of Sriganganagar & Dholpur
respectively.
Providing CAAQMS & OCEMS emission data of Suratgarh
thermal Power Plant to Dr George for assessment.

(Action by: Sh Sunil Kumar Meena, Sc-D by 2.5.2023)

All the information shall be shared by concern with Sh Sunil Kumar Meena,
Sc-D on sunil.cpcb@sov.in positively within timeline.

The meeting ended with thanks to all the committee members.

SUNIL D,sitally siened by
SUNIL KUMAR

KUMAR MEENA

MEENA ?iH;91';ET
(Sunil Kumar Meena)
Sc-D & Nodal Officer

CPCB, RD, Bhopal
Datedt 28.4.2023
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Minutes of meeting of the 2d virtual meetitrg held on
L7.5.2O23 in compliance of Hon'ble NGT O.A. 67 of 2o23 lCZl

order dated L7.3.2o23
The 5 members committee constituted by CPCB in compliance of Hon'ble NGT
order dated 17 .3.2023 in O.A. 67 of 2023 in the matter of Ram Dass Vs State
of Rajasthan & Ors, hold its 2nd meeting os 17.5.2023 through virtual mode.
Following committee members were present during the meeting:

1. Dr K V George, Chief Scientist & Head, APC Division, NEERI, Nagpur
2. Prof Sudhir Kumar, HAG, Environmental Engg, MNIT, Jaipur
3. Sh Sunil Kumar Meena, Sc-D, CPCB, RD, Bhopal Nodal Officer
4. Dr. Neeraj Jain, Principal Scientist, CBRI, Roorkee

Sh Vinay Prabhakar, Sc-C, IPC-IV, CPCB, New Delhi joined the committee as
special invitee. Committee member Sh Vikram Singh Parihar, Chief Scientific
Officer, RSPCB, Jaipur was unable to attend the meeting due to ongoing
laboratory audit.

Nodal ofhcer welcomed all the members and brieled about the status of
information as required under 1"t meetings minutes. As per the information
furnished by RSPCB, there are 1O CAAQMS stations in 8 districts i.e. Ajmer,
Alwar, Bhiwadi, Jaipur, Jodhpur, Kota, Pali & Udaipur are operational since
long; whereas there are 35 new CAAQMS stations, out of which 33 stations
started operation from Nov 2022. Station at Dungarpur & Jalore are yet to get

operational.
CAAQMS NAMP (Manual stations)

old (1ol New (35f
(Start operating from Nov
20221

old (39) New (18)
(since 2022-
233)
Bikaner, Sikar,
Pali, Bhilwara,
Kishangarh,
Balotra - 03 at
Each district

Jaipur-03 (Jaipur-03,
Jodhpur-04)

Kota-02,

Balswara, Bharatpur,
Bhilwara, Bikaner, Bundi,
Chittorgarh, Churu,
Dausa, Dholpur,
Dungarpur,
Hanumangarh, Jaisalmer,
Jalore, Jhalawar,
Jhunjhunu, Karauli,
Nagaur, Pratapgarh,
Rajsamand, Sawai
Madhopur, Sikar, Sirohi,
Sriganganagar, Tonk - O1

at each district

Chittorgarh-03,
Udaipur-03,
Kota-6,
Jodhpur-9,
Jaipur-9,
Bhiwadi-3,
Alwar-3,
Bharatpur 3

PaBe 1 of 4
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Ajmer, Alwar,
Bhiwadi,
Kota,
Udaipur, Pa1i,

Jodhpur - O1

each



It was also informed that, the Aerosol Optical Density (AOD) data for PM2.5
of selected 19 locations covering locations of CAAQMS, manual stations and
brick kiln areas were sought from IIT Delhi vide letter dated 14.6.2023 and
same were received on 16.6.2023. These AOD data will help in knowing the
co relation in satellite data to field stations values.

The brick kiln survey reports received on 6.6.2023 from RSPCB was also
discussed. As per the survey report, there are total 2O37 brick kilns
established in 24 districts of the Rajasthan. Out of these 263 are of Zig-Zag
type & rest 1730 are operating on FCBTK. There are O7 district5 viz.
Sriganganagar, Bhilwara, Hanumangarh, Bharatpur, Alwar, Dholpur &
Jhunjhunu having more than 100 brick kilns. The NCR region's kilns of Alwar
& Bharatpur districts operated during March to June for 4 months; whereas
in other districts the operation period is of 5 to Smonths i.e. October to June.
Majorly mustard residue, biomass is the fuel used by the BKs. In lOOO bricks
3OOKgs fuel is used and on an average daily 12-i3 thousands bricks are
produced that requires 3Tons of fuel. The following details were shared with
committee.

S. No. District Total BK zig Zag FCBTK
I Ahva r 149 t46 0
2 Balotra 2 0 2

3 Banswara 7 2 5
4 Dunqarpur 5 0 5
5 Bhilwara 280 0 2ao
6 Bundi 4 2 2
7 Chittorgarh 12 0 t2
u Jhalawar l o I

9 Ajmer 24 o 24
10 Tonk 13 I t2
II Churu 36 o 36
t2 Raisamand l1 0 tl
13 Sikar 9l o 91
l4 Sawai Madhopur 23 0
I5 Udaipur 5 0 5
t6 Bhiwadi 4 4 o
t7 Dholpur 135 1 134
l8 Sriqanqanaqar 420 J 415

Hanumangarh 274 267
20 Jaisalmer I
2t Jhunihunu 110 110
22 Jaipur North 84 o a4

Jaipur South 99 2 97
23 Bharatpur 153 88 24
24 Bikaner a7 4 83

SUM TOTAL 2037 263 1730

Out of total 2O37 kilns, geo-coordinates of 14 18 kilns were reported in survey
report. The .KML file of the district-wise brick ki.lns was shared too.

4a
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Further, Sh Meena informed that for obtaining the opinions of the brick kiln
associations on the kilns viability, conversiorlto ztg-z.ag, change in fuel written
communications were made with 11 associations of 6 districts on 9th June
2023.

It was informed to the committee members that O8 soil samples were collected
during 9th to 10th June 2023 from O3 districts viz. Sriganganagar, Churu &
Ajmer from agricultural land & mined out area to assess the soil quality for
total 10 parameters v{2. pH, EC, Orgaaic Carbon, N, P, K, Fe, Mn, Zn & Cu. The
samples will be analysed by lCAR-lndian Institute of Soil Science, Bhopal.

Discussion on the assessment of impact on AQ by the kilns was also made
with the members in light of the earlier studies related to NCR, Dholpur &
Sriganganagar area were discussed. It was informed by Dr George, NEERI
that the dispersion modelling is an important tool to bring out the impact on
AQ by any particular activity as box model has its own limitation related to
atomospheric changes. The study carried out for the brick kilns of Dholpur
are part of such modelling. It was requested to Dr George to exercise the
dispersion modelling and box model calculation from particular area so that
same shall be incorporated in report.

Discussion on the adequate nos. of samples in terms of brick kiins and days
for which monitoring be conducted for carrying capacity assessment was
made and it was requested to committee member Dr Sudhir, NIT, Jaipur &
Dr George to provide comments and a note with statistical importance.

Followed by the above discussions, below are the action to be taken by
respective members:

Page 3 of 4

y'2.

1. Provide the AAQ monthly data of all the new & o1d CAAQMS & Manual
stations for year 2O2l-22 & 2022-23 (Actiore By : Sh Vikram Singh
Parihar, RSFCB on or before 23,6.2o23t.

2. Provide the brick kilns location GIS coordinate in Degree Decimal for
the districts for which still no information received (Actioa by: : Sh
Vikram Singh Parihar, RSFCB by 25.6.2o231

3. Prepare the brief on brick kilns associations representation, AOD data
& AQ data (provided by RSPCB). (Actiorr By: Sunil Kumar Meena,
CPCB by 26.6.2o23l.

4. Share the details of suwey &.KML file, report on NCR, Dholpur &
Sriganganagar with Dr George.(Action By: Sh Sunil Kumar Meena,
CPCB by 2L.6.2O231

5. Based on the available information viz. survey report, .KML, reports of
NCR, Dholpur, Sriganganagar and any other reports of Dr George own
& others shall be used for carrying out evaluation of the performance
of brick kilns against the background concentration and carrying



capacity of the area and impact of brick kilns operation on AQ district-
wise. (Action By: Dr KV George, NEERI)

6. Provide comments & a note on the adequate nos. of samples in terms
of brick kilns and days for which monitoring be conducted for carrying
capacity assessment
(Action By: Dr K V George, NEERI & Dr Sudhir Kumar, MNIT & Sh
Vinay Prabhakar, CPCB by 26.6.20231

7. Provide a detailed note on the best practices adopted by brick kilns of
other states in terms of fuel used, pollution reduction etc. and also
provide note on the ways & means by which sustenance of brick kilns
activities may be viable in Rajasthan state. (Action By: Dr. Neeraj Jain,
CBRI by 26.6.2o23|-

The next meeting shall be tentatively on 3O.6.2O23.

Please ensure to share a-11 the information with Sh Sunil Kumar Meena, Sc-
D on sunil.cpcb(zleov. in positively within timeline.

The meeting ended with thanks to all the committee members.

SUNIL KUMAR Dqtr.'ryiqi.n by 
"JMr

MEENA Ti,;'',*" "',""
(Sunil Kumar Meena)
Sc D &Nodal Officer

CPCB, RD, Bhopal
Dated:21.6.2023
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1 {e *r.sd d fiqrd-{ i ffi d \lqqil oi fu-s il{6 q}rwlE-a fu-qr urt a
g'e-d flqf<q-{ rcri$ 3Tr rfi ryu lsfirTrli r
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srffi rft E.fi-d' eqT{ flw. ffio-q (ffo-sorzoozzso,
ftd-sunir.cpcb@so,.in) t wqd fi rl-o''a d aer a-gtu t fu sqtr.mTT{{R

gure Ftio zo.o6.zo2s ao. ftqfufun otqffi{ q'-A q {-+d qq }fr-o o-r-1

qrr 6E 6t. ftr€-S fu Esrd 6) wofuo o-q qn-fi=q v{frd. o\ qfrndn +
l].rpr r{gfr ft;m .n rrd :-

ddo ngs"l fttrq qt-€.

etftq frtqTrdq'(qtu)
qft*Yr qf,i. {-s, s{icr 6.Ia}fi.
rtqra-qozoro, q.g.

tr{+q,

6'l ri]...-
(fi'q.rh)

u16q ft-esr.F
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A. a69o336866

€.€r qE-a€ +<, il4-€-€ ('<-r-.agv)-:rzr r;oz

*qrae
q-&vr G{-{.a*. soo+azeegs

TfiIIzr' qt{r rrqi
*. gsgzcgozt r

s-r{. eFr.i{

+drC,

*cHfr.wr<S,
etftqfrtsro
+-ftq !-$ur ft{irur Etg

etfiq fttltrsqqq
qfta{ ?ffi{{- 5 irkr6ffiff
*frqra qtq qan

d-Eri: qrrfrq \r{fra * q-6(ur 6.qi6 67t2o23 +. sntrl frtiq Ltlo\/2o23 ftqq fc rrEI t
qqt+<q sEEd {qrd-{ fu fu+-e a g+n,

T6lEq +c rg €e rrag< d fu B-dnirdg( rrse{H * rro +fic d{fi-6 GIrSrr q< €qrfra

fc rri or qfrfrlsd o<ar ?r qrrftq qrqraq \t{d-E + qr<Et 67/2023 s G{rter fr{i6
L7/o3/2o23 t mq fr *c.rEi A qqf{{ur q*[-d €-qrd{ fu fta ggra onq* sqei e-<a 6rdl

6-

fc "rfr +€sril{fr PNG tqAsqftr+dE{fi -

q-tr{q fc rgr sdrr rrfiur, ag a gfi< ud,r d,TiE q A ffid de 6, gf qr.dq{ { fc .r$ d

ffi frs 61 3qo1, errra B E ffi iq wwR-a a-+-{-+ ega qFft s ft-€;d sro{ Br q-+{q

t$q {r6EI* etd \r{SctR d ttTftq qrqrdq \'{d-& ffi d OA 1016/2019 uo{ rqR fiIq
#fra u-6vur fu'rur +E fr ge'frsq al cga ft<n * qiqr rrqr B s Bftr{ \rruq€ fi qq d B

q-6i sm \'€qE fi Tq {fr e fr sTf fi eqq d fc rr0 t png tq al {trr * sv { ar1 o<+r

srSga a-fr f, q-fr{q Et tlr { fu+< ef< gBqr, q,-dz-o. i 6 6fu 400 o<ts ff ond d c{si fc
qi al tq'd-S te q< qRafrfu frqI e ss+ ErE eft Bi?fi sPM +{a 150 mg/Nm3 e f,qfu

airT : ;rsrFrr {€rfi lTl 61irq s.trI-s, 5€{ T{{E {rs, rc{g, Tra$ {i-selH

Emoil : norendrotoliyon@ gmoil.com
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E€{ q-€-€ fs, qirq{ ('rr<trgrr)-azr ooz

*qrqer
Tr&sr tra.a

*. 9664376499

11fua' atlr srqt
rfr. gggzcsozr 'l

e{i.r

q{Sem + ffir {z'rgl 6T Efr cr-dfers {tri'€-d fr gt + rrrr spM +{d t2o mg/Nm3

df irrqr f,, g$ 6,r<u q'ri-ftq e-dq qrqrcrq t RA-d s{fl-d sl{t =iq{ 18213/2o2or fr

s=r$oiR eh q frrr-Gr {z ,ri 61 rcqrf,{ fr etqfr rrqr+ ff Bt

rfrco arg Wr+m qdw sn*rT, ft-ff i f 1'46u* &d d 6H al {trt t sq fr dq 6G.
sa {$c ft ffi d ffi + wu-vru 5E crqRls 61 rnE-s fuqr Br

1- Td{q qt\ti-S tq A ald C gcq Effi gqd: Tgd q6rft il+-++. a.Trrq aoo q.A-s {qg ff
drrrd e sEfu fc qgr rd'T mfrur, ag sd,T e rif{ ffi fr €z rgr <iqrilo t ftq 5ilff T6rfr

r+{-o*irrsrfrir

2- q-fr6o ffi ts or gqfrrr {dqlq fc'rd A a-S frq qr qoar dfu s6i s-fqra fc .d q
fr-+a eirq o1 etrt carql qmr E +fr ffi i-s eilqrR-d a-6-+6 { eim go fr o'rre cf$ B +6

q-d fr e+ sirt {drqr qrdr f r rve Aq Eft a€ t rqr s orf,rr qiz enR-a r<+ etrn r

3- {6kq <tE[e]FI <rsl q fe qt qcc<q rrfiDT rdrzdi fr {ffid B 16r ffi ts ff sqil"irdr

afr f,, g<.ar<u rft png ts al sq+q fc rta q T6 fuqr qr som Br

q- 3{rq {tr{ ff ge-+ * png rH r6rft di t +r<q fc fr frq-d cEa ua ur& i R-s0 qrfrur q

erq *q r+fi eE frra u< E-$ fr {z +1 rfr q0-c Fo''e B r

5- rrEtqq *-ffv v-6w fr{i7ur +6 gRT ffi rlq cnqlftd {z .it fr qiq a ffirr ra{-+ q<

wufta 5& orsRle {tr{ t sq { sq*rr o-{+ sre gz'rs fr qtq ii SPM Level { Ei{ wTa

aft +S qr{ B s qqfuru1 qq {ffi * sq fr png i-€.61 a€q-rd 6{i A Ert€ erE6a uvr< rfr r.st

Br

wrr: lrflerrgni< lTl aIEl-qfiqs, s6rrd;{g{rs, T{dg, rr{-dg{trsam

Emoil : norendrcfoliyon@ gmoil.com
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T+fl ffi,r iro-+6 d {qq t sq d +H A eroror 6& grqfte +0 eld fi qt, qr{ fr dt,
{rud ar Bc-or, i-64 fr d6.e, oqrq ff d6S, 'qR ff (E 3{rft q-{0 srsr sen ?t
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crkilzRur 61 q$-d orar ts e-fr <st a-<q F4-qI{ gs Tfr 3rqlslE 61 ddl d sdre B ffi
ql-(r{(ur grrcr r{B-d frdr e qfr fc r€f d Te BrqtrtE al qaral frqr qrC d f'o cfu d fusr{
ff cnqcftqhftE fuqH Te or4Rls6ifffrTfr q-drqtE fc rr$ fiif.R6rr C mdr€6t+.r

tr{cq fi ail} qdrfi r

q&qq q-a EE Grq'firg qrfroT +il fr A fc trd t. onsqrs fr ucrr"tt e ffi d{e ff Gn$
+t+ Era er6( t sTr+ qre Tqern <rq { md ao, rft i-fr wqn sft r{ drd f*} t di srdr
q-$ur ,fr 6rr EtrT r5tcu rcag( { 2018 t A srft GrrftT fc 'r} ER srqq}q C fr €qrft-d Br

q&cq fcbtk il6S6 & *c'rd 6i ffirr d6-#6 C qRsfrfu ori fr C-6 fc r+ €s'ra-6 ff
drnrrr 40 t so ars sqn ff arrra cnff B e gs drra q< + d s<+,n t at{ sr{-cn ?, nr 6
at$i'o ei-+ sqd-dr accrar B rg ar<urr< q?erfi * qrqiT6 g<eqsrgl el

qs{r 6Rq Sffd-$ qr eir<ff*S ar(r ffirr q} + €qla-{ esg imfor **s{ ( sop } +A
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"rg 
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Emoil : norendrotoliyon@ gmoil.com
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You are here Home>> Track Consignment

Track Consignment

'lndicates a required field.

'Consignment Number

RR9393827201N

Booked At Booked On Destination Pincode

Mandi Gharsana S.O 28/06/2023 10:38:59 .162016

Event Datails For : RR9393827201N

Vurrent Status : ltem Delivered(Addressee)

Date Time Office

03107,2023 17:29:08 R.S.Nagar S-O

Bn7nO23 15:09:34 R.S.Nagar S.O (Beat Number:2o)

0310712023 13105:18 R.S.Nagar S.O

o3to7t2o23 09:26:43 R.s.Nagar s.o

0210712023 OO:32.29 Bhopal RS TMO

O1lO7n023 22111:26 BhopalRs TMO

o1lo7l2o23 20:05:35 AhopalCRC - LlR

o1li7l2o23 18:12:11 BhopalCRC - L'lR

0110712023 16:34:38 Bhopal CRC - LlR

o1to7ni23 0'l:26:13 DolhiAP TMO

30|OGD023 2112o:N DelhiAP TMO

30tO612023 13:18:05 DelhiAP TMO

\Jon6rnn 12j73a DehiAP TMo

3olOOl2O23 08:39:16 Oelhi Rs TMO

3010612023 08:12:35 Delhi Rs TMO

3OlOGnO23 07'.43:25 DelhiRs TMO

291OG12023 13:45:os Jodhpur RMS L1R

291c6,12023 t3:15:23 Jodhpur RMS L1R

29N6nO23 11:42:03 Jodhpur RMS LIR

2810012023 21.02:13 Sri Ganganagar RMS L2R

z0l06lmz3 21:0O:O3 Sri Ganganagar RMS L2R

2And2O23 19:04:52 Sri Ganganagar RMS L2R

28lo6n023 14:04:19 Mandicharsana S.o

2810612023 13:51:36 Mandicharsana S.o

28lOBl2O23 10:38:59 Mahdicharsana S.O

Event

Item Delive.ed(Addressee)

Itam Delive.ed [to: fthm (Addressee) I

Out for Delivery

Item Received

Item Dispatched

llem Receaved

Item Dispatdled

ll6m Bagged

Item Received

Item Received

Item Dispatched

Item Received

Item Received

Item Dispatch€d

Item Received

Item Received

Item Dispatched

llem Eagged

Item Received

Itsm Dispatched

Item Bagg€d

Item Received

Item Dispatched

It6m Eagged

Item Booked

Article Type

Regislered Letter

Delivery Locataon

R.S.Nagar S.O

Ouick help

Delivery Confirmed On

O3lO7l2O23 17:29:04

'latifi

22 00
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Regloml Dlr.ctorrt (Cenhrl), Bhop.l
Horqwrffiq*G

Centtal Pollutlon Control Board
(qqlfiur,

(MinktryCFD
File No.: RD/BPL|OA67 -2022lczl | 2o23-24 | 27

To,

Principal Scientist & Head
Division of Environmental Soil Science

sr qdw€rqrgqfr{dntflcq, qRd TrfrR)
o, ENiron nent, Fomsts & Climato Charry..

C,()v6mrn€nt of tndla)
Date:19.O6.2O23

4'a r -t
(P. Jagan)

Regional Director

e

Bhopal

Kind Attn: Dr M. Vassanda Coumar, Scientist, ESS division

Subject: Analysis of soil samples- reg.
Ref. Hon'ble NGT order dated 17.O3.2023 in O.A. No.67 of 2022 (CZ); Ram Dass

Vs State of Rajasthan & Ors

Sir,

The Hon'ble NGT (CZ) vide its order dated 17.O3.2O23, in the mattcr of O.A. No.

67 o{ 2022 ICZ); Rarlr Dass Vs State of Rajasthan & Ors, directecl to the
committee for submitting report on " Impact oJ brick kilns operation on
loss/degradation oJ top soil.n

In this regard, CPCB has collected total 16 soil samples (agricultural land &
mined area) from Rajasthan (Sriganganagar, Chum, Ajmer districts)rc,
Gsperthesamp1ingprotocolfollowedbyyourgoodselfin
another NGT matter i.e. O.A. 1088 of 2O18 Dinesh Chahal Vs UOI. The details
of the samples are attached. The samples are to be analyzed for total I0
parameters uiz. pH, EC, Organic Carbon, N, P, K, Fe, Mn, Zn & Cu.

You are kindly request to please direct concern to alalyses t1 e 16 samplcs for
required 1O parameters for each. It is also requested to kindly givc your cxpcrt
opinion/view/comments on the quality of top soil based on the analysis rcport
too so that the results can be incorporated in tlic hnzrl report that is to bc
submittcd to Hon'blc NGT by 10& July 2023.

Enc1. As above
)

qv/qvrgN

,/-

A-*qfrtrTr-dq (qq) +itc lrfiq Frq-dsl +d 'cR"fur q-q{'qqlctorqftsq {-s, et{r qil.cirfr, lrtqm 462016 (c.s. )
07 s5 - 277 S s87, t*q-*qTs : 2TT 5*5, 225386. Website : l|1*w.@cb.nic.in, E+nail : cpeb bhopal@gmai!

Htrd Ofllcc : Parivssh Bhawan, EaEt A.Jun Nagar, Delhi - ! l0 032

lrm.

Tal.: (011 ) 4! 10203O. Fax : ol t -223o49rt8 , 22307078,22307073. Websits : wud,v.cpcb.nb.in
5Z

.. I

, t{qrFl
E

Shri (Dr) J K Saha



7 l-17 123 . 7 :51 PM Email

ffnn<zllQ - /ttt
Suni! Kr Meena

Reg

From : lab rpcb <lab.rpcb@gmail.com>

Subiect : Reg: Air Quality data of Old CAAQMS stations
operated by RSPCB

To : Sunil Kr Meena <sunil.cpcb@gov.in>

Tue, Jul 04,2023 11:44 AM

1 attachment

Sir,

Please find the attached Air Quality data of OId CAAQMS stations operated by
RSPCB.

With regards,
Vikram Singh Parihar,
Chief Scientifi c Officer,
Central Laboratory
RSPCB, Jaipur.
Mobile:91-9414116604

- AQ data required from RSPCB_old CAAQMS.xlsx
32 KB

httpsJ/email.gov.in/h/printmessage?id=C:-22959&tz=Asia/Kolkata&xim=1 5r. 1t

Email

of Old



7h7123.7:24 PM Ema I

Email

Reg: Pending GPS locations (along with Iatitude & longitude)

nz4dt\e- - @
Sunil Kr Meena

From : lab rpcb <lab.rpcb@gmail.com>

Subject : Reg: Pending GPS locations (along with latitude
longitude)

To : Sunil Kr Meena <sunil.cpcb@gov.in>

6(

S ft

PFA

With regards,
Vikram Singh Parihal
Chief Scientifi c Officer,
Central Laboratory
RSPCB, Jaipur.
Mobile:9 1-94141 I 6604

- Sikar final_suruey format Bricks Kiln.xlsx
32 KB

- RO nodh_Brick Kiln Data.xlsx
132 KB

- Kishangarh_Brick KIln informations.xlsx
29 KB

- Kishan gar_details requ ired_format CAQMS.xlsx
15 KB

httpsr/email.gov.in/h/printmessage?id=C:-22981&lz=Asia/Kolkata&xim= 1

bz_ 1

Wed, Jul 05,2023 05:22 PM

4 attachments


